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from the national intere~t, especially kee~ 
ing in view the security aspects; and 

(c) the special tep being taken by 
Governmemt to police such charter fishing 
trawler belonging to Taiwan, with details 
thereof? 

THE MINISTER OF DEFENCE 
(SHRI R. VENKATARAMAN ): (a) Yes, 
Sir. The Ministry of Agriculture have 
granted permission to certain foreign based 
companies owning Taiwanese trawlers to 
enter into charter agreement with Indian 
Companies. 

(b) and (c). Ye , Sir. The foreign fi sh-
ing trawlers are subjected to stringent 
terms and conditjon~ of charter under 
whJch both their equipmemt and crew are 
checked before allowing them to com-
mence fishing operations. Their movement 
is also watched daily while they are in the 
Exclusive Economic Zone of India. Check 
on all foreign fishing trawlers of a foreign 
nationality is carried out by Coast Guard 
and Indiam Naval vessels. 
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